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NOTES OF THE REGISTRY I 	
ORDERS OF THE TRIBUNAL 

Order dated 19 .9.2002 

Copy of order No.3 dated 12.8,2002 
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rendered in Misc.Case No.5020/O2Ein o.j.c. 
No.4851/92y the on1e High court of 

Orissa 	 dated 12,8,2) 

has been received wherein the Hon'le High 

court have passed orders that "there shall 

ie interim stay of the operation of thX order 

dated 4.4.2000" passed iy this Trjunal in 

O.A.555/01. This fact is noted, 

oth the parties are herely directed 

to intimate this Trial aIout the pro!ress 

of O.J.C. No.4851/02, sendinj before the 

Hon'le High Court of Orissa, 

Hand over copies of this order to 

the parties. 
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